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BEFORE THE NATIONAL GREEN TRIBUNAL,
KOLKATA

0.A. NO. 88 OF 2021/EZ

INTHE MATTER OF

l. TRat I am posted as Member Secretary, Bihar State Pollution Control Board,
e
£ :
N }ana, and as such I am well aware of the facts and circumstances of the present

Talab Bachao Abhiyan .-..APPLICANT
o VERSUS
N Government of Bihar & ORS, .... RESPONDENTS
~:
_g;'. COUNTER AFFIDAVIT ON BEHALF OF BIHAR STATE POLLUTION
-
:  CONTROL BOARD/RESPONDENT NO. 8
4
A
& | S. Chandrasekar, aged about 44 years, Son of Mr. S. Subramani, residing at B-202,
=
@  Amarkunj Apartment, Vivekanand Marg-Patna-800013, do hereby solemnly affirm and
-3 state as follows:-
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>

tter. [ am competent and duly authorized to swear the present affidavit.

Notary,

2. That the instant application has been filed against the brick laying on the alluvium

R N T

vho is identitied by Advocate.,.....f..0

of pond situated in front of European Guest House at Lalit Narayan University,

atamp/Court fees eic U/s 2 % Sub ryle 4af-

solemnly aifirmed and declared contents ot
this affidavit apart from this nanhing-cise as

8 rule of N.Act. 1986 befye me.

Sri/Smu,.!

Darbhanga, Bihar.

3. That the instant application was last heard on 08.12.2021 when the Hon’ble

Tribunal directed the respondents to file their respective counter affidavit.

at at the outset it is humbly submitted that the instant application is

b
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iii.

VI

Vil.

&
]
the answering respondent carried the mspection ol the said pond on
1.2022, and found that:-
the said pond is about 5960 Sq. Mt. in size and is 12 fi. deep:
that fish were noticed swimming in the pond;
the university has undertaken beautification work of the pond, underwhich,
a walkway of about 5ft width has been constructed around the pond using
fly-ash bricks and the *inner slope of Pond™ has been covered with *Clay
Bricks';
that the clay bricks has been arranged in such a way that there is sufficient
gaps between the bricks for water to percolate;
that cement has not been used in ‘Laying the bricks’ at the inner slope of
pond;
that no work has been done in the bed of the pond;
that the work being done, does not in any way aftect the Ground Water

Level or Ground Water Recharge.

In view of the findings of the inspection, it is humbly submitted that the work
undertaken is for beautification of pond and does not in any manner affect the

aquatic life, ecosystem & ecology of the pond.

A copy of the inspection report dated
06.01.2022 with photographs is annexed

and marked as Annexure-A.

6. That it is humbly submitted that during inspection water sample from pond was

also collected, and on preliminary analysis of the said water sample, it was found

that water quality is not poor and the water quality is within the prescribed

standard and fit for aquatic life.

A copy of the analysis report dated
07.01.2022 is annexed and marked as

Annexure-B




(3)

5

7. That as per the *National Plan fi;[' Conservation of Aquatic Ecosystem® 2019, there
IS no restriction on laying of bricks on the ‘inner slope of pond’. Further, the
activity undertaken by the university is not restricted/prohibited by any rules, law,
bye-law, notification and guidelines. Also, the applicant has not brought on record

any document which categorically restricts/prohibits the activity undertaken by the

university.

8. That the answering respondent vide its letter no. 2373, dated 23.12.2021,
requested the Principal Chief Conservator of Forest, Environment, Climate
Change & Wetland Division, Bihar, to provide the list of identified and notified
wetland in Darbhanga district. On the said requisition, the Principal Chief
Conservator of Forest, vide his letter dated 04.01.2022, provided the list of
wetlands in Darbhanga district and as per the said list, the pond in question has not
been identified and notified as wetland.

A copy of the letter dated 23.12.2021 &
04.01.2022 is annexed and marked as

Annexure-B Colly.

9. That in view of the aforesaid facts, it is humbly prayed to dismiss the instant

application for the reasons as stated above,

10. That I have read the contents of the affidavit and have understood the same.

\ivk e

{ Identify the Deponent signature/L.T.L. DEPONENT ¥
wihe has signed in4ny presence, ( 5. charnoed £ Jt >
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VERIFICATION

Verified at Patna on 7% day of January, 2022, that the averments made in the

present affidavit are true and correct to the best of my knowledge and information

derived from records of the matter.
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BIHAR STATE POLLUTION CONTROL BOARD
Parivesh Bhawan, Patliputra Industrial Area, Patliputra, Patna-800 013
EPABX-0612-2281250/2282265, Fax-0612-2281050

e-Mail — msbspcb-bih@gov.in; Website & http://bspcb.bihar.gov.in

Analysis Reports

Date & Tine.df Colfection - | 0501004 05.01.2022 | 05.01.2022 | 05.01.2022 | 05.01.2022 | 05.01.2022 | 05.01.2022 05.01.2022
: 12.30 PM 01.00PM | 01.30PM | 01.50PM 02.20PM Y 02.35PM 02.53 PM 03.10 PM
0 Lab. Ref. No.:- 1850 1851 1852 1853 1854 1855 1856 1857
(O]
m Sample Source :- In Front Of West Side | In Front North Of South Of In Front Of Near In Front Of
2 European Guest | Of Girls Of Girls | Manokamna | Manokamna Urdu Gandak Exam
g House (Gandhi Hostel Hostel Mandir Mandir Department Hostel Buildin
< p g
Sadan) Pond Pond Pond Pond Pond Pond Pond Pond
Geo-Llocation - | .26.16214, 26.1630, | 26.1633, 26.1637, 26.1650, 26.1666, 26.1621, 26.1616,
Sl. No. B et 85.89711 85.8969 | 85.8964 85.8988 85.8987 85.9005 85.9007 85.9010
1.
. 18/16 18/16 19/17 19/17 20/18 20/18 20/18 19/17
(A/W) °C
% pH 8.18 7.78 8.13 7.76 8.01 8.02 7.68 7.78
#: Turbidity (NTU) 33.1 21.8 18.0 32.5 22.7 16.9 45.0 17.7
i : —
Electrical Conductivity 360 355 558 333 417 233 503 472
(micro mhos per cm)
>- | Dissolved Oxygen (mg/L) 5.8 6.0 41 4.8 6.9 6.5 45 5.8
6. | COD (mg/L) 12.0 8.0 28.0 20.0 20.0 20.0 24.0 16.0
7. | TSS (mg/L) 20.0 20.0 8.0° 4.0 4.0 8.0 36.0 20.0




'
8. TDS (mg/L) 184.0 208.0 244.0 256.0 276.0 136.0 316.0 256.0
9,
s ds 116.0 120.0 104.0 92.0 124.0 84.0 116.0 112.0
(mg/L)
10. i
Calcium Hardness as Ca 320 36.8 25.6 32.0 44.8 25.6 32.0 35.2
(mg/L)
11. Magnesium Hardness as 8.7 6.8 9.7 2.9 2.9 4.9 8.7 5.8
Mg (mg/L) . . . . . . | .
12. | Chloride (mg/L) 29.0 19.0 55.0 35.0 43.0 26.0 58.0 59.0
13. lini
Alkalinity as CaCO; 120.0 128.0 120.0 120.0 144.0 88.0 136.0 144.0
(mg/L)
14. | Sulphate (mg/L) 45.19 38.03 34.45 20.36 3221 3.80 45.86 12.97
15. | Phosphate (mg/L) 0.05 - 0.40 0.03 0.02 0.05 0.06 0.01
16. | Nitrate as N (mg/L) 0.29 0.32 0.52 0.25 0.25 0.19 0.36 0.28
17. ical Nitro
Ammonical Nitrogen as 0.51 0.24 1.02 0.28 0.35 0.42 0.59 0.46
N (mg/L)
18. | Fluoride (mg/L) 0.84 0.82 0.67 0.38 0.54 0.46 0.36 0.40
o__.S\
aveen Kumar

Board Analyst

©



S Annexure-C

% BIHAR STATE POLLUTION CONTROL BOARD

Parivesh Bhawan, Patliputra Industrial Area, Sadakat Ashram Patna-800010
Ph.N0.0612-2261250/2262265, E-mail: bspcb@yahoo.corn/msbspcb-bih@gov.in website-http:/bspcb-bihar@go@

et Sobad P
TR
R

Ref.No.: 332 Date: 2.3 ( pRISE 8]

From,
S.Chandrasekar
Member Secretary.

To,
The Principal Chief Conservator of Forest,
Environment, Climate Change & Wetland Division,
Bihar, Patna.

Sub: - Request for providing list of identified and notified wetlands in
Darbhanga District.

Sir,
An Original Application No. 88 of 2021, Talab Bachao Abhiyan vs Govt. of

Bihar & Ors, has been filed before the Hon’ble NGT, Kolkata, alleging that bricks
have been laid at the alluvium of the pond, situated inside the campus of L.N.
Mithila University, Darbhanga, which is adversely affecting the aquatic eco-
system of the pond.

The State Board has been arrayed as a respondent and the Hon’ble NGT
has directed to file counter affidavit.

It is therefore requested, to provide the list of identified and notified
wetlands in Darbhanga district, so as to enable this State Board to file a proper

affidavit before the Hon’ble NGT at the earliest.

Member Secre¢tary
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Wetland Name Area (ha) ]

863

852

5842 355

; 4|  25.831215|Natural Wi : 307
5 85.791144|  26.108915[Natural Lake Kanal Jhil 243
6 86.278527]  25.913308[Natural Waterlogged 165
7 ~ 86.040622] 25896125 Natural Waterlogged 161
8 .030445 26.087635|Natural Waterlogged 132
5| 25.906917[Natural Waterlogged 113

26.079561 [Natural Lake ' Kansar Chaur 109

(Conservation and Management) Rules, 2017.

g oo

ided by ISRO, having area greater than 100 ha. These wetlands are not



